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[17 JULY 1996]

to Questions 126
Modernisation of Textile Industry

424. SHRI MOHINDAR SINGH KA-
LYAN: Will the Minister of TEXTILES be
pleased to state:

(a) whether Government have formu
lated any new National Scheme for the
modernisation of textile industry in the

country.

(b) if so, the details thereof; and

(c) if not, the reasons thereof?

THE MINISTER OF TEXTILES (SHRI
R.L. JALAPPA): (a) No, Sir.

(b) and (c) Do not arise.

Declaration of River Waters as National Asset

425. SHRI SANJAY DALMIA: Will the
Minister of WATER RESOURCES be
pleased to state:

(a) whether Government have any
proposal to declare river waters as a National
asset so as to regulate their utilisation by the
Central Government;

(b) if so, the details thereof; and

(c) the principles evolved for division of
the river waters among upper riparian and
lower riparian States?

THE MINISTER OF WATER RE-
SOURCES (SHRI JANESHWAR MISHRA):
(a) No, Sir.

(b) Does not arise.

(c) Generally principle of "equitable
appointment” is followed. Draft national
policy guidelines for water allocation amongst
States were circulated in the third meeting of

National Water Resour-ces Council held on 6-
2-1996.
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